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The Minister of Information and

Broadcasting (Shri B. Gopala Reddi):
Sir, I second the motion
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The question is:

“That Sardar Hukam Singh, a
Member of this House, be chosen
as the Speaker of this Houge.”
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Those in favour of the motion will
say ‘Ayve’ and those apainst will say
‘No'.
Several Hon. Members: Aye.

Mr. Speaker: All arc ‘ayes'; there
are no ‘noes’.

Shri Jaipal Singh (Ranchi West):
Sir, there being no other proposal, ho
may be declared elected unanimously.

Mr. Speaker: Last time also, the
hon. Member raised this quecstion but
according to the Constitution. a motion
is made in this respect and the
Speaker is elected after the motion is
adopted. I shall again put it to the
vote of the House.
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“That Sardar Hukam Singh, a
Member of this House, be chosen
as the Speaker of this House.”

The motion was adopted.
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I declare that Sardar Hukam Singh
has been duly chosen as the Speaker
of this House. I have now much
pleasure in inviting Sardar Hukam
Singh to occupy the Chair,

|Sardar Hukam Singh was conducted
to the Chair by the Prime Minister
and Leader of the House (Shri
Jawaharlal Nehru) and Shri A. K.
Gopalan].

1647 hrs,
FELICITATIONS TO THE SPEAKER

[MRr., SpeAker (SArpAr Huxam Smnch)
in the Chair]

The Prime Minister and Leader of
the House (Shri Jawabarlal Nehru):
Mr. Speaker, Sir, may I, on my own
behalf and on behalf of this House,
offer you our respectful congratula-
tions and felicitutions on your
occupying this high Chair? In con-
gratulating you, I am not quite sure
whether it will not be more fitting for
us to congratulate ourselves on this
occasion because this is an occasion
which is a particularly happy one for
all of us who are Members of this
House and who have therefore chosen
you unanimously to this high post. As
a matter of fact, you have not come
to this Chair -unknown to us or little
known; we have seen you functioning
in that Chair for a considerable time
past and so it is with the assurance
of past knowledge that we welcome
your election today.

It is not merely a question of choos-
ing a good and worthy person for this
high office; it is something more than
that, because you represent, more
than any of us here in this House, the
dignity of this House, the combined
wisdom of this House and so much
else. This House represents a very
great deal in this coyntry; it repre-
sents the people of India. It is indeed
the House of the People and hehind
it lie not only fifteen years or so of
history, of concentrated history of
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India during which much has been
done but also the long traditions, some
even of this country and some of
other couniries representing parlia-
mentary Government. During that
history the representatives of the
people have fought privilege, have
fought kingly power and have foughl
all kinds of other attempts to curb
the people’s sovereignity till at last
sovereignty was established fully.

S0, we meet here in that long tra-
dition, representing the final and ul-
timate sovereignty of the people of
India, and you, Sir, are the custodian
not only of the dignity of this House
but also of the sovereignty of the
people of India.

India is a country of manifold
variety, a great country with great
traditions in the past, which is setl-
ting out into mnew flelds. It has
people who differ in their religions
and their customs and there are
people who are called minorities and
the like. This House has a great task.
if T may use the word, of moulding
them into a single entity, that is
India, that is the people of India,
maintaining at the same time their
own special features, and this House
gives them every opportunity to pro-
tect them and to cherish those fea-
tures, yet finally preserving the unity
of India.

So, we have had, in our general life
and more especially in this House, to
face this great question of the people
of India maintaining their rich di-
versity and, at the same time, their
essential unity by which alone they
can progress and maintain the real
sovereignty of the people, because
sovereignty comes not merely from
each person asserting his right but
from each person recognising the right
of others and thereby maintaining
the common rights of all.

So, at this moment when you have
taken this Chair as the guardian of
the rights of this House and there-
fore the guardian of the rights of the
millions of our people, not only do
I welcome you, on behalf of this
House, to this Chair but I welcome
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the very institution of which you are
the head today. It is an institution
which requires a certain maturity
in the people when it is adopted.
Ultimately, every institution
flourishes because the people
who are concerned with it are
mature enough and use it to the best
advantage. Ultimately, it is the qua-
lity of the people that counts. It is
for history to show how we have
functioned during the last years gince
we became an independent nation,
how this House, this Parliament has
functioned during these years. It
may be that history already, during
this relatively jorief period of 15
years or a little less, has passed its
judgment on this path or our national
career, But, anyhow, we meet here
in this new Parliament after the
elections on a colossal scale which
have drawn the attention and the ad-
miration of other parts of the world.

I think it may be said that this
systemm of parliamentary government
has eminently succeeded in thig coun-
try and has not only succeeded in the
particular way it has been function-
ing here, but is spreading out into the
villages and the multitude of our
people that live in this country. It
has succeeded not merely by copying
other methods. We have indeed
adopted some methods of some other
countries, their rules and regulations,
but essentially we have tried to make
them our own and we hae varied them
in our practice and functioning and we
have adopted- them with such varia-
tions as suited our own genius, thus
making this system of parliamentary
government our own, something fit-
ting the genius of India and the long
traditions of India. 1 hope that, in
the future, we shall not only adhere
to this basic system but not be
afraid of varying it in minor matters
to suit the genius of our people;
essentially it means the sovereignty of
the people.

The long traditions behind the par-
liamentary government, of struggles
againgt the usurping power and the
privilege and authority sitting on the
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right of the people come up before
me on thig oocasion. Fortunately, we
have pussed those struggles in this
calintry and the only principle we re-
coguise here ig that of the sovereignty
of the people, of the individual dig-
nity of every Indian, not of caste, not
of any other privilege which gives
power and authority to the individual.
Privileges exist in this country as in
many others and sometimes privileges
without the slightest justification. But
we do not recognise, 1 hope, the right-
ness of those privileges and gradually
they will fade away in this country
even as the individual rises and gains
what iz his rightful due.

So, all this past history comes up
before me, a history which is full of
struggle and full of triumph for the
individual in various countries and in
our country too, a history which has
established the right of national free-
dom and individual freedom. You,
Sir, if I may say so, in your high
office, are the protector of these free-
doms ahd, as such, we look to vou for
this protection whenever privilege
intrudes itself and tries to profit by
some special position or special office
that it may have.

1 ean assure you, on behalf of this
House, that we shall loyally curry out
your decisions and your directions to
us and if ever we err we shall also
loyaily submit to any punishment that
you may Egive us.

On behalf of this House, Sir, I wel-
eome you to this high office.
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Shri A, K. .Gopalan (Kasergod):
Mr, Speaker, Sir, on this happy occa-
sion of your being elected as the
Speaker of this House, I, on behalf
ol the communist bloc and on my
personal behalf, may be allowed to
congratulate you. We are not
strangers to each other. Many of us
are known to you for the last teu
years and we also very well know
you as the Deputy-Speaker of the
last Lok Sabha. We are sure that as
the Speaker, you will always vigorous-
ly uphold the rights of the House and
the rights and privileges of the
opposition and also strive to maintain
and heighten the role of this House
as a key instrument for strengthen-
ing the democracy in this couniry.

But I think you would excuse me;
it is with decp regret that I want to
point out one thing. The ruling party
did not think it tit to consult the
opposition before the nomination of
the Speaker and the Deputy-Speaker.
It would have been fit and it would
lave been good if that had been done.
1 want to say that we, the Members
of this bloc, have nothing personally
against youw But it would have en-
hanced the prestige of the office of the
Speaker if only the ruling party hod
cared to consult the opposition before
the nomination.

I want to point out that in order to
strengthen the democracy in this
country, we have to build new tradi-
tions. Your role in that matter is
very crucial. The ruling party has
shown and will show ceriain tenden-
cmes sometimes by which they ignore
the opposition. So, we look upon you
as the protector of the rights and
privileges of the opposition, especinlly
when the country’'s electoral verdict
had not been reflected between us on
thig side and the ruling party.
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I once again congratulate you and
promise you all support and
co-operation from our bloc.

Shri Surendra Nath Dwivedy
(Kendrapara): Mr. Speaker, Sir, 1
welcome you to Lhis high office. 1
feel rather the House should congra-
tulate itself for selecting the right
person for the right place. If I may
be permitted to say so, you, as a per-
son, represent all that is noble and
decent. As a Member of the opposi-
tion, you know the difficuities and in-
conveniences of the opposition,
specially in this Parliament, where we
have no recognised opposition party.

We are confident that you, as the
Speaker, would carry the best tradi=-
tions of this House and uphold the
prestige and dignity of this House,
especially the traditions and conven-
tions, which will go a loeag way in
building the democratic tradition in
our country.

On behalf of the Proja-Socialist
Party, [ offer you fuil support and
co—operation in building up healthy
traditions.
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Shri U. M. Trivedi {(Mandsaur): Mr.
Speaker, Sir, I heartiiy congratulate
you on behalf of my pariy, Jan Sangh.
It is not enough for me to only congra-
tulate you on behalf of imny party, and
in congratulating you 1 offer, on be-
half of my party, the fuliest co-opera-
tion to you. We are personaliy grati-
fied. I am particularly gratified be-
cause vou have been with me and
with us in the first Parliament here,
and I cannot forget the days when
you have been a guide to me and a
guide to all those who were here with
you. 1 hope, Sir, that the traditious
of this high office to which you have
heen elevated will be maintained by
vou most efficiently, which you have
always been doing as Deputy-Speaker
also.

With these few words, Sir, 1 again
congratulate you.

Some Hon. Members rose—

Mr. Speaker: I do not yet know
whether the hon, Member there re-
presents any particular party.

Shri Narasimha Reddy (Rajame-
pet): I belong to the Swatantia Party.

Mr, Speaker, Sir, on behalf of the
members of the Swatantra Party of
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the Lok Sabha, I offer you my res-
pectful fellcitations. Sir, very few
people in the world are privileged to
occupy this high seat, that is the Spea-
kership of the country which is the
biggest democracy in the world. I
am confident, Sir, that you will faith-
fully discharge the duties of this high
office as your Illustrious predecessors
have done.

Sir, any legislature which has not
got an effective and proper Opposi-
tion is like an embellished corpse.
We hope that you will give true, free,
full, justifiable freedom to the Oppo-
sition to express itself and see that
the voices from this side of the House
are not unnecessarily stifled,

Sir, many of us are new to legis-
latures, especially the Lok  Sabha,
and we might stumble here and there
on account of ignorance of procedure.
We request you, Sir, to overlook vur
faults and !ead us aright with wisdom
and understanding.

We are conscious of the fact that
you have, in the course of your bril-
liant life, occupied many high pos.-
tions with distinction and  honvur
and we hope that, in the discharge
of the functiong of this high office, you
will worthily display all those qua-
lities of mind and heart which have
made you thet distinguished citizen
you are today.

Sir, 1 wish you sound heallh and
heavenly guidance in the discharge of
your duties.

Some Hon. Members rose—

Mr. Speaker: Not more than one
speaker from each party should try
to rise. I do not think there are
many speeches needed now,

8hri Frank Anthony (Nominated—
Anglo-Indians): Mr. Speaker, Sir, I
know that yo uhave too much expe-
rience to be bewildered by the multi-
plicity of groups on this side of the
House, but on behalf of the Indepen-
dent Purliamentary Group may I add
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my meed of congratulations and good
wishes. You may be inclined, Sir, to
be a little embarrassed if this re-
solves to those of us who have known
you, who have worked with you, sin-
ccrely welcome your election to this
high office.

We have known you for several
years as the Deputy-Speaker. Your
unfailing courtesy; your readinesg to
sell into some kind of competition in
flattery, but I venture to say that
help any and every Member have zl-
ready created ties not only of respect
but of affection. May I venture to
say that as a lawyer I have been par-
ticularly appreciative of your dignity
and your quasi-judicial objectivity
garnished with a welcome sense of
humour,

I am confident that the privilegeg of
the House ag a whole and indeed of
every Member will be your constant
and anxious concern.

May I, in conclusion, wventure to
express the hope that while you will
nacessarily be even-handed in your
treatment of all sections of the House,
you will sometimes be inclined to
have a little biags in favour of the
members on this side because we lack
the necessary numerical strength? I
wish you, Sir, a happy and distin-
guished tenure of office.

Shri Manoharan (Madras South):
Mr. Speaker, Sir, on behalf of the
Dravida Munnetra Kazhagam, with
extreme exhilaration and ecstasy, [
congratulate you on the high office to
which you have been unanimously
elected,

Sir, in you we can find a judicial
bent of mind which will, I feel and
honesily believe, protect the rights
of the oppressed and the neglected in
this House. Sir, you know that in &
democratic set-up a real, responsible
Opposition is a sine gqua non, without
which the successful functioning of
democracy will be an empty dream.
We have come to know that you bad
been the presiding deity of the highest
office of justica and, also, we know
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that your judgment was noted for its
clarity, sobriety and moderation.
Therefore, we can genuinely expecl
that you will protect the interests of
the Opposition. Thereby, we can
assure you, real democracy in this
House will be in operation.

Though we have come fram the ex-
treme south, far away from  this
capital, Delhi, in this wvast sub-con-
tinent, we have been watching the
deliberations and your activities in-
side and outside this House. Therc-
fore, we can firmly believe that you
will definitely safeguard the interasts
of the Opposition.

Lastiy, on hehalf of the DMK Party
te which 1 belong, I would like to
ussure you that in this House we will
definitely maintain the decency and
the decorum of the House.

Again, 1 congratulate you, Sir,
because you are the sum total of, we
believe, sagacity, probity, fair-play,
justice and the spirit of toleration as
well as accommodation. 1 congra-
tulate you once again on your election
to this high office and believe, again
and again, that you will safeguard the
interests of the Opposition,

Shri Maurya (Aligarh): Respected
Speaker, Sir, I do feel proud in con-
gratulating you, our beloved and un-
disputed leader, who has been succes-
sful in winning the confildence of the
Opposition at this time. On this aus-
picious occasion, may I have the pri-
vilege to draw the attention of ike
House towards the position of the
Speaker in the British Parliament.
They are the persons who are famous
for the ideal conventions followed by
the British Parliament,

The very moment any hon. Member
of Parliament is elected as Speaker he
ceaseg to be a party-man and hence
subceeds in achieving the confidence
of the members of the Opposition
groups in the House. Sir, the honou-
sable and high chair of Speaker,
whicth I may call a throne of justice
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based upon the pillars of liverty.
equality and fraternity, which stands
for the sovereignty of Parliament, is
the guardian of the rights and privi-
leges of the Opposition parties, or,
say, the weaker sections.

So far as the party in power I8
concerned, it has got the dominating
position and powerful hands to pro-
t_ect its rights and privileges, spme-
times even at the cost of the rights
of the Opposition, and hence it does
not need any protection,

Therefore, Sir, I conclude with the
request that your good office will
cease to have any attachment or affi-
liation with the party to which you
belonged some minutes before,

May 1, in the end, on behalf of the
Republican Party as well as my own,
congratulale you again?

Shri Buta Singh (Moga): Mr.
Speaker, Sir, I have risen to con-
gratulate you on behalf of the Akali
Party. ] have known you, Sir, gince
I was a child, when as the leader of
a minority community, you were
fighting for our rights. You are in
power now. You know, Sir, that it
is a fact that a duly elected Member
is still in jail in Punjab. As you,
Sir, are the custodian of the Consti-
tution, not only in the House but
outside the House also, I expect that
you, being in this Chair, will certain-
ly protect the rights and the pri-
vileges of the hon. Members of this
House and see that democracy is safe
outside this House also. I once again
congratulate you from the core of my
heart.

Mr. Speaker: 1 feel overwhelmed
with gratitude and when emotions
over-power, thought; 4o not come (o
one’s mind and one faiis to express
how one feels. Very nlce sentiments
have bedn expressrd and feellng
references made about me. I am
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grateful to the House for having con-
ferred this distinction on me. Re-
ferences have also been made about
my work as Deputy-Speaker here.

When 1 just recall my career in this
House, I am rather surprised that, as
compared with those giants that are
here, I feel I am a new member. 1
entered this House only in  April
1948. Before that I have not had the
benefit of being even a member of any
local body. When I came here and
found members like Seth Govind Das,
those who have been here for more
than a generation, I felt myself really
very humble.

Ag for my work as Deputy-Speaker,
I am grateful that bon. Members have
referred to it in such nice terms. I
was expected to -be impartial and
judictal. I triedq to be so. But, I
am sure, I must have made mistakes,
I must have faltered. But, then too,
I have the satisfaction that even
when I failed I got the affection,
generosity and indulgence of this
House and that sustained me all
through the work that I could do here.

The present moment is really a
great occasion in my life. When 1
first read pagsages in the books that
when a Speaker ig elected he has to
be led by the leaders in the House to
the Chair, I could not exactly appre-
ciate what it meant. But now 1 rea-
lise the significance of it. When this
suggestion about my election was first
made I felt nervous, for I knew how
feeble I was and how great wera the
responsibilities attached to this high
office, as has been mentioned here. 1
felt diffident whether 1 would be
able to discharge all those obligations.
But, then, there is one consolation.
When the leaders of the groups, the
Leader of the House as well as Leader
of the Oppoaition lead the Speaker-
elect to the Chair, there is the gua-
rantee that they give that they pledge
full support of the House, all sides of
the House, to the Speaker. I take
shelter under that

When I compare myself with those
mighty giants that have come before
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and occupied this Chair, there is really
trepidation in my heart. When L find
Shri Vithalbhai Patel before me and
the traditions that he established and
compare myself with him or with
others that have come after him, cer-
tainly I feel nervous. But during the
last six years that I have worked here
as Deputy-Speaker, as presiding offi-
cer, in thiz House, I have happily found
that there has always been indulgence
shown to the presiding officer and
every gection of the House had ex-
tended to me its unstinted support I
at least have been lucky in that res-
pect, and 1 cannot recall even one
occasion when that generosity and
broad-heartednesy was denied to me.
Today a great respomsibility has been
thrown upon me. Of course, it is
one of the highest offices of the land
that has been conferred on me. When
I think of the dignity of this office,
certainly I feel elated that destiny has
brought this to my shoulder. But
when I recall the obligations that are
attached to it, then, again I have to
fall back upon the indulgence and the
generosity of the House.

(References have been made by gome
of the members on my left that I
should safeguard the weaker interests
~—weaker in numbers, not in paysical
strength, I suppose—that 1 should
safeguard the interests of the weaker
sections, of the minorities. Of course,
that would be my job. I would take
it upon myself to see that they do not
feel that they have not had a fair
deal on that account. Of course, in a
democracy decisions have to be taken
by the majority; otherwise, the work
would not move. The majority must
have its way ultimately, but it is de-
liberation, persuasion and then deci-
sion that should be the vurdinary
course by which we should proceed.}I
am sure that we will be able to uphlid
the traditions that have been estab-
lished, the conventions that have been
made by eminent Speakers who have
occupied this Chair; rather we will
try to carry further the torch that has
been handed over to us by destiny at
this moment.
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Democracy has taken roots “ere. would not get the impression that 1
Foundations have been laid well A belong to sny pstty or to any group
at all. It would be my endeavour

great edifice is being buitt omn it
Ours is a great responsibility at this
moment. We have fto carry forward
all those burdens. Certainly, we
might differ in our viewpoints but
the goal is the same.

Yesterday and today we have taken
the oath, have sworn to abide by the
Constitution. There we have pledged
to secure to all citizens of this great
country justice, social, economic and
political and to afford to them equal
opportunities, I am convinced that
everyone of you has come here en-
thused with vigour, keenness and an-
xiety to achieve that goal

Our ways might differ, but when
the goal is the same we will have
many occasions to work together and
to work in barmiany. But, in econo-
mic, political and others matters,
differences must arise. They dare a
concomitant of democracy and of
free thinking. We may have that
difference of opinion. We may have
those deliberations and conflicts as
well. But my only request would be
that when those occaslomg arise, as
sportsmen, if victory comes we should
take # with humility and if defeat is
the lot that should be accepted with-
out bitterness. There ought not to
enter any rancour in our delibera-
tions and discussions.

I am expected to be impartial and
judicious. I assure you that to the
best of my ahbility I will try to do
that and if ever I fail in that attempt
should not be comstrued that there
ag Any deliberate attempt on my
part to go astray from the right track
that I have put before mywself, but
that it might be due purely to my
natural limitstions.

So far as this opinion that I should
belong to no party is concerned—
one or two hon, Members have ex-
pressed that—of course, I assure you
that #0 long as I occupy the Chalr you
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ced and is given to ewveryone on its
merits.) But ¢o err i human. ¥t 1
make mistakes sometimes and it is

I have been getting go far.

With these objectives that we have
placed before us, namely, to paise the
status of the common man and to
bring relief to our millions, as has
been expressed just now on the floor
of this House, we take our pledge
now to move forward The aoe
pledge that I can take in the end is
that I will always try to be a servant
of this House. This service wowid
give me pleasure and even pride. I
will be etriving for that continucusly.
I hope that when I get the coopera-
tion and assistance in that respect, we
will be able to march forward and be
able to build on the foundations of
democracy, that we have laid, more
and more gound structures, po that this
greatest democracy in the world might
be a model for others as well

I thank all hon. Members of all
sections. (T assure you that I will try
to pi the rights and privileges of
hon. Members individually as well as
of the House collectively, as s ex-
pected of me7) I take up this job in
a praverful mood. May God give
me sirength to rise to the occasion,

The House now stands adjourned to

an

he President’s Addret; om
Wednesday, April 18, 1963 /Chalrg
28, 1884 (Saka).



